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(4) Issue at concessional rates of
rail-cum-~road, rail-cum-air,
and standard circular tickets
generally and of Air-condi-
tioned class tickets to forewgn
tourists.

L€

~

Running of 3 first class hotels
by the Railway Admnstra-
tions at Ranchi, Puri and
Aurangabad, and

(6

~

Provision of Retiring Rooins
at important tourist centies
on a programmed basis

Water Supply Schemes in Kerala

*454. Shri Kodiyan: Will the Mynis-
ter of Health he pleased to .tate

{a) whether the Keirala Government
have asked during 1955-59 for finanrial
aid from the Centre for fiesh water
supply schemes in the state,

(b) if so. the nature and detail of
the aud asked for, and

(¢) whether any aid has been given
to the State so far?

The Minister of Ilealth (Shri Kar-
markar): (a) Yes

(b) Loan at 100 per cent for
approved urban water <upply and
drainage ~chcmes and grant-in-aid at
S0 per cent for approved rural water
supply and sanitation schemes

(c) Yes, the following amounts
have becn allocated to the Govern-
ment of Kerala for 1958-59—

“* Urban schemes Rs. 60.0 lakhs

Corporation schemes Rs. 2.0 lakhs

Rural schemes Rs. 90 lakhs

Qut of the above allocation, 34th
amount has already been paid to the
State Government as ways and means
advances up to 31st December, 1958.
“The final adjustment sanction will be
issued before the end of the current
financial year on the basis of actual
expenditure incurred by them.
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Strike by Deilbi Taxi Drivers

*455. Shri S, M. Banerjee: Wil the
Munister of Transport and Communica-
tions be pleased to state:

(a) whether tax: drivers of Delhi
went on a strike in January, 1959;

(b) 1if so, the reasons for the same;
and

(r) the steps {aken on their
demands?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Ray Bahadur): (a) Yes

(v ine ke wo, apainst the dea-
<« f e Authonties to allow only
¢ At vt to be perked at the stand
oppe tte the Regal C.ncma in New
Ddllu

(+) Th ¢ mand of the taxi drivers
to wldow ithenmy to path more than 8
taxi. at the Rcgasr Ciiema Stand was
eonut icred ungu-thed and wac, there-
fure, nit concedcd  However, two
ad fitional taxs stuaxis in the vicimty
of that stand have been provided A
proposa: for the provision of a third
«tand 1n  that area s al-o bemg
examancd  1n coasultation with  the
State Trancport Authonity, New Delhi
Mun ¢'pal Comnuttee and the Traffic
Police

HinZustan Shipyard

*456. Shri Morarka: Will the Minis-
ter of Transport and Communications
be pleased to -tate.

{a) whether 1t 1s a fact that the
Eastern Shipp'ng Corporation had
cancelled then oider for construction
of a ship placed mn June, 1956 with
the Hindustan Shipyard;

{b) 1If so, what 1s the financial loss
suffered by Hindustan Shipyard in
this regard; and

(c) the reasons for the cancellation?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes;

(b) Nil.

(c) The cancellation arose 8s @
result of the deficiency in stability
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noticed on MV. “Andamans”. Since
this vessel was a repeat of “Andamans”
the order was cancelled.

New Delhi Municipal Committee
Arrears

*457. Shri Rajendra Singh: Wil the
Minister of Health be pleased to state*

(a) whether 1t 15 a fact that arrears
of New Dellm Municipal Commattee in
respect of electricity and water supply
have recently mounted up consider-
ably,

(b) 1if so, the total amount of arrears
accumulated, and

(c) the reasons for such outstanding
arrears?

The Minister of Health (Shri Kar-
markar): (a) and (b) Yes, Sir The
New Delhi Municipal Commattee have
reported that arrears on account of
electricity and water supply due on
the 3l1st December, 1958 stood at
Rs 33,20,000

(c) A statement 1s laid on the Table
of the Lok Sabha [See Appendix I,
annexure No 121]

Conference on Industrial and
Occupational Health

*458 Shri Tangamani. Will the
Minister of Health be pleased to state
the steps, if any, takcn to implement
the decision of South East Asian
Regional Conference on Industnal and
Occupational Health?

The Minister of Health (Shri Kar-
markar): The recommendations of the
WHO ILO Confercnce on Industrial
and Occupational Health held 1n
Calcutta 1 November-December, 1958
are awaited and will be considered on
receipt

Nagarjunasagar Project
459, J Shri Nagi Reddy:
q Shri Ramam:
Will the Minister of Irrigation and
Power be pleased to state

(a) the number of tunnels that are
to be constructed for the right bank
canal of the Nagarjunasagar Project,

(b) what would be the capacity of
the tunnels;

(c) the estimated cost of the seme;

(d) whether the Government of
Andhra Pradesh have suggested bigger
tunnels with a capacity to carry 21,000
cusecs of water, and

(e) if so, whether the Centre has
accepted the same?

The Deputy Minister of
and Power (Shri Hathi): (a) Three.

(b) One of 11,000 cusecs and two of
10,000 cusecs each

(c) Rs 146 crores approximately
for all the three tunnels

(d) Though the joint project report.
submitted by the Andhra and Hyder-
abad Governments 1n 1954 provided
for a head-discharge of 21,000 cusecs,
the project as acccpted by the Gov-
ernment of India 1n 1955 for inclusion
in the Plan provided for a head dis-
charge of 11000 cusecs only The
Government of Andhra Pradesh have
not since suggested any increase in
the s12¢ of the canals,

(¢) Does not arise
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